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A.K.Chatterfee, V.C. 

On. Dri(r1re.) Gopa Ghoeh 	&t'iled this M.A. seeking to 

be impleaded as a party respondnt,nd contends that she is a . 
necessary party& as the petitior.sr  j.,r the O.M. Sandita Da 
wants promotion to the post of' Sr.ientific Officer eiperseding. 

the claim f the present petiticnsr who claims to be senior 
to the said Band.tta Das. 

2. . 	He&ring the ld.counsal for aji the parties and perusing 

the app lication, we consider the'present pe%ition.r to be a 
necessary party and direct that she be added 28 a party 
respondent jto the O.M. In the circumstance, we aj1o, ll the 

- z 	 -4 
respond.entsto file a reply at least a week before the next 
date. 	 . 	 . 

3. 	P1.M. is t hu s disposed of. idti) 	t 	&. 
• 

4.O.M. be listed for hearin; regarding admission on 
16.2.1998. 	 . 	 S 	
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